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 BABU, MEM BER JUD{_%L-_ L
JMARI, MEMBER JUDICIAL |

Coram:  Hon'ble Mr. BIKKI RAVEE;;;'
 Hon'ble Ms. MANORAMA K

ATTENDAN_'--%*-E -CUM-ORDER SHEET __.F THE HEARING OF AHMEIAIA@
BENCH OF THE NATIONAL CO PN \W TRIBUNAL ON 03.11.2017

Name of the Company: . Reenthagat - S i
~ Plethico Pharmaceuticals Ltd. o
4) of the Companies Act, 2013

Section of the Companies A—ct: Section 73
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Learned Advocate Mr. Rajes? ?-fe_:__'Vaghaswa i/b Lea . ed Advcmate Mr. ] ayesh luch
present f@r Petttmner Nﬂna present far Res]ndem ' -

At request of Learned Counsel for pentwner .

List the matter on 28.11.2017.

MAN. *MA KUMA’ _ VEEND BA U _
MEMBER JUDICIAL. MEMBER JUDICIAL

Dated this the 3rd day of November, 2017.
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